
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE

PATIALA HOUSE COURT : NEW DE,LHI DISTRICT : NEW DELHI
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In pursuance to Hon’ble Higr Court of Delhi, New Delhi posting & transfer Order No. 7/G-

1/Gaz.IA/DHC/2023 dated 01.02.2023 and in partial modification of this office earlier order bearing No.3102-

3182/Bail & Filing/JudI./ Prin. D&SJ/NDD/2023 dated 30.01.2023 and in exercise of powers vested to the

undersigned inter alia under Section 10(3) of the Criminal Procedure Code, 1973 as in force in Delhi, I hereby

authorize the following Additional DisDict & Sessions Judges of New Delhi District to hear and dispose of fresh

bail/urgent criminal applications and pending bail applications pertaining to the New Delhi District Sessions

Division mentioned at column No. (2) w.e.f. 03.02,2023 to 15.02.2023 in accordance with law.

Name of the Judicial Of8cer Police Stations & Investigating
Agencies (Nq\v Delhi District)

DSI

I" Link Judge 2-d Link Judge

(4)

Ms. Apama Swami
ASJ-07

Sh. Shailendu Malik,

ASJ-03
CBI, Custom, DRI, Central ExcIse, Gn,
Enforcement DIrectorate, FERA, PMLA,
R.K. Pumm, IGI AIrport, IC31 Metro &

DelhI Cann.

Sh. Sanjay Khanagwa],
ASJ-02

H
!!

Sh. Devender Kumar

Jan pla, ASJ-05

Police Stations & Investigating
Agencies (New Delhi District)

CAW Cell, Cmy; Puri, Indelpuri,Samjini Nagm, Naralna, Sagawur, South
Campus, Klshangarh, Vasant KaIrI

(South), Vasant Kunj (North) and Vasant

Vlhar.

Sh. Sudhir Kumar

Sirohi, Spl. Judge
(NDPS)

Sh. Patvan Kumar

ASJ (SFTC)

Police Stations m=Sh.Rajirml-ii: Agencies (New Delhi District)ASJ-06 RC
CrIme Branch (EOW), PFA, Connaught

Place, Tughlak Road, Mandir Mars,
Banrkhamba Road, Parliament Street,
nlak Mars, North Avenue, South

Avenue, Pngatl Maidan Metro, Rajee\r
Chavgk Mum and Cyber PoIIce Station,

m:iF23, .ETiaM

Sh. Hadymiii
Bhalla, ASJ-04

Sh. Sudhir Kumar Sirohi

Sp]. Judge (NDPS)

The bail/urgent applications pertaining to Special Acts vb. ND?S Act/NCBp POCSOl NIA1 M(.-.OLA1

TADA, Special Cell casesp SC/ST Actl UAP Acl SEBI cases, Drugs & Cosmetics Act and Official Secrets Act shall

be dealt with by the concerned deiignated Couts, New Delhi

(Dh. Sha

Principal Di ons JudgeIct

New Delhi District, PHC, New Delhi.
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\lOVL Cbl GO
Nc= ' '/Bail & FiHng/Judl./Prin.D&SJ/NDD/2023

Cor'v fqrwarded far Infolrltalfap tai -1. The Re81stnr General, Hon'ble HIgh Court of DeUrl, New [hlhl
2. AH the PHnclpal Dlsda & SessIons Judges, Delhwjew Delhi.-
3. The Principal Judge, FamIly Court, Dwaih (H(b)& New DelhI
L :nIe Pdndpal Judge, FaraH} Court New Defhl iiiDiet. PHi.’hD

3' Tlle Judge In<haIBep MedIation CenUee New DelhI DistrIct, PHC, ND.
are Member Seaeury, DSLSA, New Debt DIstrIct. PHI._ ’ND.

'. All the JudIcIal OffIcersl New DelhI Disaict. PHC. ND.

q:rE:}[F::iiI:i ?!;J:1:EL;E!In::3:img: 1:1LOsT 8:t:1: h p N D D B N D

It' All the HenantY Seaaafiese &lr AssociatIons, Delhi/New DelhI
12.The la'dlargpp Lock'up, New tblhl DIstrict, PNC, ND.

nb:US\: be:ELF;:=Fur BHnchBNewDelhIDbaa.PHC. ND.
IS:The PRQiAPRO, New Dahl Disaia, PHC, ND.
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